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4524. SHRI C. CHINNASWAMV:
Will the Minister of DEFENCE be p *
to refer to the reply givOl to Unsta”
Qudtion No. 3995 on 18 March 1981
regarding Headquarters Special Pay to
ScientiBc Officer! and itatc:

fa) whether decision has been arrived at
hy Govermncnt regarding
Heacquarter Speial Pay
Officers working in DGI, D rD and P (Ai )
and Directorate of Standardiiation,

7

fb) whether Government have isBU”
orderi for grant of §p«ial pay to these
officer*; and

(" if 10, when these orders were issued,
and the specific reasons for *
own legal opinion, accepted b
Tn™. r?ply » USQNo. 3995 on 18 March
1981 ?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCT (SHRI
SHIVRAJ V. PATIL) j (a) No, Sir.

(b) and (c). In the absence of a
no orders regarding “ant

auction No. 3»5 on 18-3-1981, th. opnten
of the Legal Adviser (Defence) "

of such officers of Direc™ate of Standar-
disadon was only mentioned. Since no
SSon ha, beenaken. the question of

ignoring it docs not anse.
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